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programme was started in 1979 was 110
lakhs. Out of this only 24.20 lakhs of illiter-
ates could become literate upto the end of
1987-88. The number of illiterates in the
target group is estimated to be 85.80 lakhs
by the end of 1994-95. A State Plan of Action
for 1988-89 to 1994-95 has been prepared,
according to which 224 additional projects at
the rate of 24 per year (12 under the Central
Sector and 12 under the State sector) are
required to eradicate illiteracy among 85.80
lakhs by the end of 1994-95. Proposals have
been submitted to Government of India for
the sanction of 12 central projects but the
orders of Government of India have notbeen
received so far. The requirement of Jana
Sikshana Nilayams for the year 1988-89 is
1560. Out of this only 370 Jana Sikshana
Nilayams have been sanctioned by the
Government of India during this year. There
is need to sanction 910 Jana Sikshana Nil-
ayams in Andhra Pradesh during this year.

For effective supervision of the pro-
gramme, there is need to sanction vehicles
and telephones to 23 Deputy Directors of
Adult Education in the State.

(vi) Demand for rapid conversion
of metre Gauge trunk railway
lines Into broad gauge in Kar-
nataka

SHRI S.M. GURADDI (Bijapur): The
basic requirement of Karnataka is the need
for a unigauge system for its trunk railway
line. At present all traffic to the State breaks
gauges. This is working as an inhibiting
factor. The break of gauge has compelled
the traffic to move largely by road.

Karnataka is deficient in broad gauge
kilometrage as compared to others States in
the South.

The State Government, therefore, have
been pressing for a more rapid conversion of
their trunk routes into broad gauge.

There is reluctance on the part of the
trade and industry in the absence of a broad
gauge which would provide uninterrupted
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railtransit for their raw materials and finished
goods.

Besides, the Mysore-Bangalore trunk
route, the State Government has been urg-
ing the Union Government for conversion of
other trunk routes of the State, namely,
Hospet-Hubli, Miraj-Bangalore, etc. but no
action has been taken so far. It is, therefore,
requested that the Government of India
should look into the matter and take a deci-
sion early.

(vil) Demand for raising the age
limitto 28 yearsfor candidates
appearing in the Civil Service
Examinations Conducted by
U.P.S.C. and setting up
Coaching Institutes for the
rural candidates

DR. G.S. RAJHANS (Jhanjharpur): It
is really unfortunate that the age limit for the
candidates apearing for Civil Services ex-
aminations conducted by the Union Public
Service Commission, which was 28 years,
was reduced to 26 years with effect from
examinations held in 1987. This has a very
adverse effect on the students coming from
rural areas where they generally completa
their graduation by 24-25 years.

Besides, candidates from rural areas
have absolutely no facility for preparing for
their tests when compared to those living in
urban areas who -have an advantage of
availing of better preparatory courses. Thus,
students from rural areas hardly get one
chance due to age limit.

As aresult, a large number of talented
students from rural areas are deprived of
entering the Civil Services because of no
fault of theirs.

Therefore, inthe name of justice and fair
play, the Government of India should
maintain status quo ante and increase the
age limit for Central Civil Services Examina-
tion to 28 years.

The Government should ensure setting



